
Government of Jammu and Kashmir 
Department of Law, Justtce and Parliamentary Affa1rs 

(l'caYt'l Sc( llt 111 ) Civil Secretariat. 
Srinagar/Jammu 

Notlflcation 
Jammu. the 2'"" of febraury, 2018 

SRO 57 .- In exercise ot powers conferted by sub section (1} of section 12 of the Code of 
Cnmmal Procedure, Sarnvat. 1989, the Government hereby appoint tne following Officers 
to be the Executive Mag1strates of the first class Who shall exerCise all the powers of an 
Executive Magistrate of the first class withm the1r respective temtorial jurisdictions of 
D1stnct Kathua:-
S.No Name of the Officer Designation and place of posting. 

Sf Shri 

1 Romesh chander Look After Na'1b Tehsildar Bani 
2 Surinder Slnah look After Nalb Tehslldar Backon 
3 Mohan Lal Look After Nalb Tehsildar Duaaan 
4 Abdul Mclfid Look After Naib Tehslldar Bhaddu 
s Sudershan kumar look After Naib Tehsi!dar Mand!1 
6 Naresh vara Look After Naib Tehslldar Pamalla 
7 Zakir Hussain Wani Look After Naib Tehsildar Basohli 
8 Mehar Sinoh look After Naib Tehs1ldar Bhoond 
9 Karishan Dutt Look After Naib Tehsildar TOP Basohli 
10 Ch. Mohd. Ismail Look After Naib Tehsildar TOP Basohll 
11 Jaadlsh Ra1 Look After Naib Tehslldar lohal Malhar 
12 Mohd Hanlf look After Naib Tehsildar Ouqqain 
13 Sardar Ali look After Nalb Tehsildar RTIC Kathua 

By Order of the Government of Jammu and Kashmir 

NO: LD (P) 2008/Kathua 

Sdi-
(Abdu! MaJid Bhat) 

Secretary to Government. 

Dated: 02 - 02- 2018 

Copy to the:- 1 R e Department 
1. Commissioner/Secretary to Governmen • evenu · 
2 Divisional Commissroner, Jammu. 
3. Regtstrar General. J&K High C1o~rt, ~~;r~f~renc:e to hiS letter No. OCK/AOM/2017-
4. District Magistrate Kathua. Th s IS WI 

1813154-55 dated 20-01-2018 p Jammu for publication in an extra ordmary 
5. General Manager. Government ress. 

issue of the Government Gazette J 
6. SRO Section, Department of L,J& PA (w.7.s c). ( _ 

, .,., , .... ... 
(Khurshid Ahmad Bhat} 

e uty Legal R mem.brancer 
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